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Jfhrl *«<*»»«» Shah: The question 
not dear. Solvent extraction is a 

fh^ i r a i  process. Xt has nothing to 
do with exports-

ghrt V. P. Nayar: I want to know  
whether the Government have any 
information as to the quantity of oil 
^w» exported, which was manufac-
tured by this process, as against the 
normal process?

Shri Kanungo: The export of cakes 
other than de-oiled cakes was pro-
hibited. Now, it has been permitted 
and it has been linked up with the 
export of oil, and the proportion is 
1 : 1 .

Mr. Speaker: The hon. Member
wants to know, not about the export, 
but the percentage—the percentage 
increase—by this chemical process as 
against the normal process of extract-
ing oil cakes.

Shri Mannbhai Shah: If the normal 
extraction by expellers leaves about 
7 p**r cm t of oil in the oil cakes by 
the solvent extraction process, about 
6 per cent, extra is obtained and only 
one per cent is left in the cakes.

Mr. Speaker: He, does not want
anything to be said about oil; he wants 
to know the weight of oil cake in the 
two cases. Hie hon. Member also 
may take some trouble. Seeds consist 
of oil plus oil cake. If the hon. Mem-
ber deducts the oil content, he will 
get the oil cake content.

Shri V. F. Nayar: My question is, 
out of the exported cake, how much 
is the cake made by the solvent 
extraction process and how much by 
the notmal process.

Shri Kannngo: I have net got the 
figures. I will supply it later on.
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Some Hon. Members: We want the
English answer.

Mr. Speaker: The English answer 
may be read.

Rfcrtmmtl i-.wi.mi Meaon: (a) and
(b). A reply was received from the 
Government of Pakistan in Decem-
ber. 1958. It dealt with the matter 
in a narrow technical sense, and was
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sonsidered unsatisfactory. A com-
munication « m , therefore, w nt to 
th* Government of Pakistan 
out that the Government at India 
saw no reason to revise their view 
that the raid was totally unjustified 
and high-handed. Hie Government of 
Pakistan's reply to this was received 
recently and is under examination.

(c) According to the notification, 
issued by the Chief Commissioner, 
Karachi, in June, 1958, in pursuance 
of which the raid was made, all 
articles taken away were to be for-
feited to the Government of Pakistan.

Shri Vajpayee: May I know what 
is the nature of the recent reply from 
Pakistan?

The Prime Minister find Minister 
«tf External Affairs (Shri Jawaharlal 
Nehru): The nature ot the reply is 
justification in law and in fact of 
what they did.

Shri Vajpayee: May 1 know if the 
map of India is being displayed in the 
office of the IAC, Karachi after the 
incident and if so, does it include the 
territory of Jammu and Kashmir?

Shri Jaw&hari&r Nehru: No, Sir;
the maps of India that were displayed 
are presumably now in the possession 
of the Pakistan .Government. The 
whole purpose of the raid was to 
remove those maps.

Shri Vajpayee: May I know if the 
Government is aware that certain in-
stitutions in Delhi were connected 
with Pakistan in displaying maps 
showing the whole of the territory of 
Jammu and Kashmir* as part of 
Pakistan? If so, is any reciprocal 
action contemplated?

Shri Jawaharlal Nehru: I am not
aware of such institutions or such 
maps. As to what action we might 
take in regard to them, I cannot say 
mam. But normally speaking, we do 
not take reciprocal action unless the 
action itself is considered proper.

Shri E « a  B anu: May I  know 
whether this attack on th* hwHn 
Airlines Corporation affine ia a  aoll- 
tary incident ot Pakistani vandalism 
or whether Government have any ia* 
formation of any other such incident 
or incidents?

Shri Jawaharlal Nehru: Th* hon.
Member is referring to mapa?

Shri Hem Barua: I want to know 
whether this incident of attack on 
the IAC office is a solitary incident 
of this kind of Pakistani vandalism 
or whether Government have any 
other information of any other inci-
dent or incidents of this nature?"

Shri Jawaharlal Nehrn: I do not
quite know what the hon. Member 
means by an attack on the office. 
There was no attack as such. One or 
two policemen went and asked to see 
papers, and having seen them, walked 
off with some pamphlets and maps. 
Nothing else happened. I do not know 
if any such incidents happened else-
where. I cannot recollect any.

Dr. Bam Subhag Singh: May I
know whether the map of India is 
displayed anywhere in the Indian 
High Commissioner's office and if so, 
what is the position?

Shri Jawaharlal Nehra: It is bound 
to be displayed in the Indian High 
Commission office, because such an 
office is supposed to be the territory 
of the country whose office it is tor 
the time being

Shri Vajpayee: May I know how 
the office of the IAC can function 
without a map of India?

Shri Jawaharlal Nehrn: That I can-
not say. The maps that have been 
taken away are, I understand, ad-
vertisement folders, guide books, little 
charts and may be one or two big 
maps too. I cannot say how they are 
functioning, but presumably the peo-
ple who go to reserve accommodation 
have some knowledge o< the geog-
raphy of India.




